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towards a cleaner Karnataka
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To,
The Member secretary,

Kamataka State P€llutkla Cantrcl Bcard,
Parisara Bhavan, Church Street
Bengaluru-560001

//KlN3 frrTN: LEQAU SEcTlot{//

: Submission of status report in respect of O.A.No .104/2022 filed before the National
Green Tribunal, South Zone,by Sri.GirishN.P. v/s State of Karnataka and others - reg.: I. This office status report submitted to Board office on.25.rc.2022.

2. This office status report submitted to Board office on.24.r1.2022.
3. Hon'ble NGT orderin respect of o A No 104/2022 aL.n.2022,21.09.2022 and,

41.1,2.2Q22

b3

Sir,

Sub

( Rer

*!t*******:t*

with reference to the above subject. Board office vide its E-mail dated 07.10.2022has forwarded
the Original Application O.A.No.104/2022 filed before the National Green Tribunal, South Zone,
by Sri'GiristrN.P. v/s State of Karnataka and others in respect of pollution/contamination of the
Nagarakere Lake and Chikkatumakuru lake. Further this office has submitted the status report on
vide ref (1) and(2).

I{orvbasedosthedirectiofls€ftr{€n'bl€NGTvideorderdad al.lz.zezl,sta"t+rs{€portisprepa.r.ed
and submitted alongwith annexure for your kind reference.r\
This is for your kind information and needful

Yours faithfully,

r,,i.#. &v{4vft",Encl: As above

i:i"' 
offi ce-Doddabarranrq-.

Environmental Pollution is Social Evil, Prevent it. dOid $DOd6 :ndla8d &ubrb, oddl Ooi:og:r.1



chikkatumakur Lake situated within the limits of cMC
Doddball,apura and Maiara Hosahalli Grama panchavath

Limits

on 0L.L2.2022, Tli'e Karnataka state poilution control
Boar<i submitteei a detaiied report with regard to poiiution of
the said two lakes; the causes of poflution, the remedial
actions to be taken to prevent the further deterioration of the
lake water. In crntinuaticn af afcresaid report, tlre Karnataka
state Pollution control Board is submitting the following
status report.

1. On O3.L2.2O22, L2.12.2O22, L6.L2.2O22, L9.L2.2O22,

2L.r2,2022, 22.L2.2A22, 29.t2.2022, 30.L2.2A22 and
04.0L.2o23, the Regional officers, Ro-Doddaballapura,
Karnataka state Pollution eontrol Board have inspected
the industries located at KSSIDC Industrial Estate,

Doddaballpura. Number of industries along with
category are tabulated below

(

2. Out of total 50

that, 3 units
electroplating

Nos., there are B Red category

are 17 Category industries,

industries, 1 unit us lead

industries in
3 units are

acid battery

sl.
No

Industri
aI Area

Red
Categor
v

Orange
Categor
v

Green
Categor
v

Whtte
categor
v

Tota
I

1. KSSIDC 8 11 26 5 50

2
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manufacturing industry and 1 is E waste recycling industry
in the KSSIDC Industrial Estate.

I. 3 No's of L7 category pharmaceutical (Bulk drug &
Active Pharmaceutical Ingredients (ApI)), industries
namely;

a) M/s Provimi Animal Nutrition India (pl Limited:
Located at lio.B-14,15, B-i6, C-ZS &C-26,27 Eiiupura
village, KSSIDC Industrial Estate and plot No. 4g E3
KIADB Industrial Area Doddabaflapur, Bangalore Rura1
f'ti c#rinrllJlgLl lUL.

o It is a existing Large Red lZ Category industry _

Pharmaceutical (Bulk drug & Active
Pharmaceutical Ingredients {ApI}} obtained the
consent for operation vide Order No.AW.52264O,

dated 27.LA.2O2L valid up to 3A.06.2026 for
manufacture Halquinol Bp B0 of capacity g0

MT/Month under the provisions of the Water
(Prevention & Control of pollution) Act, l9Z 4 and
the Air (Prevention & control of poltution) Act,
1981. The domestic water consumption is 4.O

KLD and sewage generated is J.2 KLD. The
process water consumption is L26 KLD and
effluent generation is 91.5 KLD.

e Domestic effluent is being treated in the sewage

treatment plant of 10 KLD and trade effluent
being treated in ETp <;f capacity ttZ.S KLD
followed by RO ATFD located at plot No. 4g E3

(

2
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KIADB industrial area, yellupura village
Doddaballpura.

o The Ro reject has been treated in the MEE followed
by ATFD , yellupura village Doddaballpura. The
RO permeate has been used for process, Boiler
feed, cooling tower and remaining will be utilized
for on land for gardening. ocEMS was working at
the time of inspection. complied with consent
conditions

b) M/s. Anugraha chemicals: located at shed No.4gd,
KSSIDC Industrial Estate Doddaballapur, Bangalore
Rural District

o It is a small Red- LT category pharmaceutical

(Bulk drug & Active pharmaceutical Ingredients
(API)), industry obtained the consent from the
Board consent for operation vide Order No.AW_

315332, dated LT.LO.2OL? valid up to
30.06-2024 under the provisions of the water
( Prevention & Control of pollution) Act, LgT4

and the Air ( prevention & control of pollution)

Act, 1981.

r The domestic water consumption is 2.5 KLD and
sewage generated is 2.0 KLD. The process water
consumption is 3 KLD and effluent generation is
3 KLD.

r Domestic eflluent disposed to their own sr and
SP and trade eliiuent oliloaded ro CETP

(
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M/s Govind Solvents Rrt Ltd The Industry is
following e-manifest for offloading the effluent to
CETP for treatment and disposal. The Ip camera
(OCEMS) connected to the Board server was
working. Regarding the flow water meter for fresh
water (Raw water) intake quantification and plat
form for the staek whieh is eonneeted to the
reactor notice was issued dated:O4.OL.ZOZS as
Annexure- 1.

M/s. Hermes Laboratorles hrt. Ltd, Located at C_52,
KSSIDC Industrial Estate, Doddaballapura Taluk,
Bangalore Rural District
r It is a small Red- lr category pharmaceutical

(Bulk drug & Active pharmaceutical Ingredients
(API)), industry obtained the consent from the
Board consent for operation vide order No. AW_

305518 Dated: 17.09.2018 which was expired on
30.06.2022. The authorities have applied for
renewal of consent for operation and the
application is forwarded to Board Office. As per
consent condition, the domestic water
consumption is 1-5 KLD and sewage generated is
L.2 KLD. The process water consumption is 2.l7g
KLD and effluent generation is 2.656 KLD.

r Domestic effluent disposed to their own sr and sp
and they have the ETp of capacity 3 KLD and

c)

(

4
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Industry has offloaded the secondaqr treated
effluent to CETP M/s Govind solvents, located #19
(P)-22, Kunigal Industrial Area, Kallanayakana,
Huthrigurga Hoble, Kunigal Taluk, Tlrmakur tbr
the disposal of industrial effluent. The Industry is
following e-manifest for offloading the effluent to
CETP for treatment and disposai.

r The authorities have installed flow meter and
camera and the s€Lme connected to Board and
CPCB sei'v€r.

II. 3 No's of Electroplating plating
industries namely;

(Small Red)

(

M/s Srinivasa Industries, Shed No. D 65, KSSIDC
Industrial. Estate, Doddaballapura Taluk, Bangalore
Rural District-- This unit is small scare Industry
engaged in Zinc plating activity. As per consent
condition, the domestic water consumption is 0.s KLD
and sewage generated is 0.4 KLD. The process water
consumption is 1. 1 KLD and effluent generation is 1. 1

KLD. The electroplating effluent is handed over to
common Effluent Treatment plant (cETp) of Mi s Eco

Green solutions which is located at a distance of
about 500 Mtrs., from the industry. During inspection
on 22.t2.2O22, the industry was nc+" cperating; the
industry building was under renovation.

5
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Mls ManJu Process Technologies, B-Lz, KSSIDC

Industrial.Area, Doddaballapura, Bangalore Rural
District-- The unit is a Small Scale Industry engaged

in Hard Chrome plating activity. As per consent

condition, the domestic water consumption is 0.36

KLD and sewage generated is 0.3 KLD. The process

water consumption is 0.3 KLD and effiuent generation

is O.25 KLD. The unit authorities have made

agreement for disposal of effluent to Common Effluent
Treatmen+" Plant {CETP} cf M/s Ecc Green Solu+"icn

Systems Pvt Ltd. During inspection on 1G.12.2O22 it
was observed that, the primar5r treatment facility was

not in use, the hard chrome effluent colleetion tank is
below ground level, and lilled \Mith effluent, hence the

FRP coating intactness was not visible, the authorities
have not maintained the effluent disposal details and

authorities have not macle analysis of emission

monitoring from chimney attached to process tanks.
The industry is not complying \Mith consent conditions
noticed and notice"was issued for the Ron-eompliances

on 04.0L.2O23 Annexute -2 :

ffi/s S.B. Indusffies , l'lo.C-33, KSSiDC lrrdustr=ial

Estate, Doddaballapura, Bangalore Rural District is a
small scale. As per consent condition, the domestic

w,eter ccnsumpticn is O.2? KLD and sewage generated

(
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is a.22 KLD. The process water consumption is 0.4
KLD and effluent generation is 0.4 KLD. The industry
was inspected on r6.L2.2o22 and it was observed
that the process area epolqr coating is damagecl, there
is no primary treatment facility before sending it to
CETP, the authorities have not maintained the
reeords of disposal of effluent to cETp. Ttre in<lustry
is not complying with consent conditions and notice
was issued for the non-compliances on 05.0 t.2ozg
Annexu*e -3:

III. one Lead Acid Batteries manufacturing industry
namely M/s Battery solutions and Energy systems
Prlvate Limited located at shed No. c 3g, KSSIDC
Industrial Estate, veerapura post, Doddaballapura
Taluk, Bangalore Rural District. As per consent
condition, the domestic water consumption is 0.45
KLD and sewage generated is 0.32 KLD. The process
water consumption is 0.3 KLD and effluent generation
is 0.3 KLD. The unit uras not operating at the time of
inspection. The unit authoritie have submitted the
letter dated L2.Lo.2022, as per the letter, they
inforrned that they are not oprating due to no orders.

ru. One E-waste Recycling Unit, M/s SA E-waste
Recyclers, B 4, KSSIDC rndustrial Estate, yellupura

village, Doddaballapura Taluk, Bangalore Rural
District-561203, The unit is closed.

(

7
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3. Purther, there are 11- orange category industries situated
at KSSIDC Industrial Estate. out of 11 industries it was
observed that 3 Industries have closed their operations; and
in remaining 8 Industries, 2 Industries namely M/ s
Prabhu Industries located at shed No.c-6 1, KSSIDC
Industrial Estate and M/s seven Hilts special casting
located at c-57, KSSIDC industriai Estate, notice was
issued on o5.o1.2o29 and a4.ol.zozg respectively
( Annexute -4 & sl for the non compliances. M/s Frabhu
Industries for nct providing adequate Air pclluticn contral
measures and for M/s. seven Hills special casting, the
traces of discharging the domestic effluent to the storm
wate.r was notj_ced eluring the inspeetion_ anrl not provieled_

the APC measure. The other remaining 6 industries are
operating with consent conditions.

4. There are 26 Green category Industries located in the said
KSSIDC Industrial Estate, out of 26 industries it was
observed that, 3 Industries have closed their operations; in
23 remarning industries They are not causing any water
pollution, the domestic sewage is discharged through septic
Tank and Septic Tank & Soak pit of KSSIDC.

5. There are 5 white category industries in that, 3 white
industries have closed their operation and remaining 2
industries based on their operation it was considered under

I

8
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green category. M/s Helicos international unit-l, plot No.

c-39, Doddaballapura Industrial Estate, Doddaballapura,
Bangalore Rural Dist- have valid consent from the Board for
the period up to 3L.L2.2024 and to Mls Lab Sil
Instruments, B-9, KSSIDC Industrial Estate, veerapura
Post, Doddaballapura, Bangalore Rural District- notice has
been issued for appiy for eonsent dated:os.ol.2tzs
Annexure -6

5. During inspecticn pericd, the of{icers cf Regioaal office:
Doddaballapura have identified 3s new industries. on
verification of the activities carried out in the industries,
out of 35 newly identified industries, 1 Red category
industry, 2 orarrge category, 15 Green category industries,
industries and L2 white category industries. For Red,

orange and Green category industries, the Regional office-
Doddaballapura has addressed notices for apply and obtain
the consent for operation under the provisions of water
(Prevention and control of pollution) Act Lgr4 and Air
(Prevention and control pollution) Act 19g1. 01- orange
category industry has applied consent for operation. copies
of the notices in respect of Red category Industries is
produeed herewith and marked as AIylyEJtftrRE lto.?, in
respect of orange category Industries are produced

herewith and marked as AI[NE)K[ RE Nos. g and in respect
of Green category Industries are produced herewi+"h and

(

9
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marked as ANNE)KtIRE Nos. 9, 10, ll, I,Z, I'g, 14, 15, 16,
17, 18, 19, 20.,21 and 22, Zg respectively.

7. Purf-her', as per the physical observafJons, z Industrial
sheds were closed at the time of inspection, hence the
activity of the Industries was not identified. The same

Industries will be inspected in the further course of time.

8. Also, there are 3 Industrial sheds, which were closed and
empty. As per physical observations, the Industrial sheds
are not occupied and no industrial activity is carried out.

Further, during inspection, the officer of Regional oflice has
observed that, KSSIDC has not provided srp for treating the
sewage generated in its industrial estate. The following
observations were noticed in the KssIDc Industrial estate;

1. The major industries operating at KSSIDC

Industrial Estate are having the septic Tank for
individual sheds.

2. Industry Authorities informed that, KSSIDC has
provided separate pipe lines for sewage collection;
however the same is not yet connected.

3. shrubs and weeds are grown in the storm water
Drains provided in the Industrial Area, which may
iead for obstruction of rain water flo'w. Henee it is
directed to maintain the storm water Drains clean

inside the Industrial Area.

(
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4. General solid wastes are being disposed in open
areas near Railway Track; KSSIDC needs to provide
facility for collection of General solid wastes and
dispose as per Municipal solid waste Management
Rules, 2OL6.

Though a notice was issued to KssIDC directing to
submit a proposal for establishing srp to treat the sewage
generated from KSSIDC Industrial Area; it has replied
requesting suf{icient time far establishing the srp, and thus,
the KSSIDC should expedite the establishment of the srp, in
which event; the pollution load would be substantially
reduced, The eopy of the nstiee addressed to KSSIDC is
produced as ANNHKT RE lyo.24.

The sample collection detaits on LL.La.2o2z,
12.Lo.2o22, L4.Lo.2o22 and LZ.Lo.2o22 are tabulated below
and analysis report are produced as AIUNEXTTRE !to.2s.for your
perusal and reference;(

sl.
No

Date Of
Sample
Collection

Nature
of
sample

Location GPS readings Results of
Analysis

1 r1.1O.2022 Grab
sample

12 MLD STP
trea,ted
effluent
discharged
into
Chikkatumak
uru lake

Lat-13.262214
l![, tocrg-
77.5390/218

Non
Conform

2 1r.to.2022 Grab Chikkatumak Lattitude-13.256819 Class "D"-

12
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(

Sample uru l,ake
water sample

Laingitude-
77.s38694

Propagation

of Wild
Life,Fisheries

3 t2.1O.2022 grab
^.- 

--I-ual.rrrPrc

Storm water
drain at inlet
point adjacent
to Madhu
Mess, D Cross
Road,
Doddaballapur
a

Lattitude:13.299
908N,
langitude:77.54
3248E

Non
/\^-.c^-vurrlur rlr-
E-Coli

4 12.La.2022 grab
sample

Nagarakere
Lake water
sampie Near
Kodi,
Narayana
Mandira,
DharmaraSran
agara,
Doddapete,

Lat-13.289615N
Long-
77.544527E-

Class '(D))

Propagation

of Wiid
Life,Fisheries

5 14.1o.2022 Grab
sample

Natural Nala
entering into
Nagarakere
Lake
(Arkavattri
River) located
at North side
of the lake at

Latitude
13.304461
Longitude
77.547602

N

Class ..D))

Propagation

of Wild
Life,Fisheries

6 ru.ra.2022 Grab
sample

Culvert in
natural nala
Near JP Palace
Hotel entering
into
Chikkatumakk
uru Lake

Latitude
t3.264329
Longitude
77.552867

N
Class "D"
Propagation

of Wild
Life,Fisheries

7 74.1O.20,22 Grab
sample

At cuivert
entering into
Nagarakere

Latitude
13.303979 N
Longitude

Class 'iD')
Propagation

of Wild

13
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(

l,ake Opposite
to RBL Bank,
D Cross Road,
Doddaballapur
a a.L

77.544746 Life,Fisheries

8 L7.rO.2022 Grab
sample

Natural drain
culvert near
railway track,
MuthuruDodd
aballapura
(Inflow to
Nagarakere
Lake)

Lat:
13.28522244 N
l,ong:77.55L726
66E

Class '(D"
Propagation

of Wild
Life,Fisheries

9 17.10.2022 Grab
sample

Natural NaIa
Culvart near
12 MLD STP of
CMC
Doddaballapur
aat
Majarahosahal
li Village,
outflow of
Nagarakere
lake (Inflow to
Chikkatumak
uru Lake)

L,atitude
13.26500s78
Longitude
77.54083003 E

Class r'D'?

Propagation

of Wild
Life,Fisheries

tn
r t-, 17.1A.2A22 _^_. r--\JI.AU

sample
Natural i.Iaia
at Culvert inlet
to
Doddatumaku

Lake
(Outflow of
Chikkatumak

Lake)

f -r:r--J-ITaLTLlItlC

13.255842
Longitude
77.53395 E

Class '1D)'

Propagation

of Wild
Life,Fisheries

11 17.10.2022 grab
sample
BW1

Sri.
Thipparaya
(BW)House,Ve
erapura

Lat:1"3.2591834
-Inng:77.541785

05

Non
eonform-
E-Coli

14
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village,
Doddaballapur
a, Bangalore
Rural District

112 t7.rc.2022 grab
sample
BW2

At
Majarahosahal
li Village
Doddaballapur
a Taluk
Bangalore
rural Dist at
(Borewell
belongs to
Majarahosahal
li Grama
Panchayat)

Lat 13.26063
l,ong:77.53444

Non
Conform-
E-Coli

13 t7.1O.2022 grab
-sample

BW3

BW at
Chikkatumkur
village,
Doddaballapur
a.Bangalore
Rural District,

l,at:13.2616692
Lon4:77.533016
23

Non
Conform-
E-Coli

(

(

As per the order dated:1.L2.2o22 of tt'e Honble Tribunal, the
analysis report of the lake water samples which were collected
on LL.Lo.2a22 and 12.10.2022 are herewith produced for
your perusal and reference. The analysis report shows that,
the lake water quality is class "D" as per the per the primary
water criteria -CPCB, which designated best use for
propagation of wild life, fisheries.

The analysis report of the sample which was collected on
11.10.2022 fram 12 MLD of srp of cMC, Doddaballpura the
parameter such chemical oxygen Demand (169 mg/L > 50

15
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mg/Ll, Biochemical Oxygen Demand (17 mg/L> LO mg/L) and

conforms to the prescribed standard. The analysis report are
produced.

Further, during the sample dated: LZ.Lo.2o22 tt,e sample of
borewells situated at verrapura village, Majarahoshalli
viallage, chikkatumkur Village was arralyzed, and the
analysis report shows that, the parameter E.coli not conforms
to all,owable limits and permissible limit of standard
IS10200:2O12 ( Reaffirmed 2018)

Thus, the pollution of the said 2 lakes is rarge"Iy clue to
Domestic sewage generated from the Municipal Limits of city
Municipal council Doddaballapura and Town panchayath -
Baashettihalli and if the said locat authorities takes step to
prevent the discharge of Domestic sewage into the lakes,

contamination of the said 2 lakes \Mill be prevented and
wholesomeness of water quality will be restored.

The contamination and deterioration of water quality of
Nagarakere Lake is largely due to discharge of untreated
sewage from the missing links and from un-sewered area of
CMC-Doddaballpaura area.

The overflow from the Nagarakere Lake urtimately joins
to the chikkatumakuru Lake. Further the domestic sewage

generated in the City Municipal Council Doddaballpura limits

{
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(

is taken through UGD and treated in srp established in lake
bed of chikkatumakuru Lake. The treatment provided in the
said srP ( oxidation pond) . The treated water from the srp is
discharged into the chikkatumakuru Lake which is also main
concern of lake contamination.

F-urther, apart from the industries situateei at KSSIDC,
there are industries located in KIADB Apparel park, KIADB
Baashettihalli, KIADB Elrupura, KIADB obedanahalli, KIADB
veerapura, ccnvert^d Lands, '*rhich alsc farms the part cf
catchment area of chikkatumakuru lake. In this regard the
Board requires 3 month time to file the detailed report to this
Hon'ble Tribunal,

Any further information, if needed by this Honble Tribunal ,

the Board is ready to assist the Honble Tribunal n this regard

s-(\"w-
ENvrRoritrei,ller, oFFrcER,

REGIONAL OFFICE.DOD
(

DABALLAPURA

w
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Annexure Details

Annexure Number
f9lice to M/s. Anugrahacn@
KSSIDC Industrial Estate Doddaballapur,
Bangalore Rural District

Annexure- 1

Notice to M/s S.B.
Industrial Estate,
rural dist

Industries , No.C-33, KSSIDC
Doddaballapura, Bangalore

Annexure-3

Notice to M/s prabhu
No.C-61", KSSIDC

Industries located at Shed
Industrial Estate

ore rural dist and M

Annexure-4

Notice to M/s Seven Hills
at C-57, KSSIDC

Special Casting located
Industrial Estate,

:rural distDoddab4lapura, Bangalore

Annexure-5

Notice to Mls Lab Sil Instruments, B-9, KSSIDC
Industrial.Estate, Veerapura post,
Doddaballapura, Ban

Annexure-6

Annexure-7

Notice to Mls. CCI INC,
No.B18, KSSIDC, KIADB Industrial
Doddaballapura Taluk,
Bne.galuru rural dist -56 t 2O3.

Annexure-8

Doddaballapura Taluk, Bangarore Rural District-
56 1 203

!9!ice to M/s Helico Internati@
KSSIDC Industrial area, Veerapura,

Annexure-9

Notice tc M/s. Arasacrlerniffi
Ltd., No.B-3, KSSIDC Industrial area,

District_5 6t2}g

Ap.aexu.re- 1O

Notice to M/s GDS Polymer tnaffi
22, KSSIDC Industrial area, Veerapura,
Doddaballapura Taluk, Bangalore Rural District-
s6 1203

Annexure-11

Notice to M/s Madu erocei@
KSSIDC Industrial.Area, Doddaballapura,

Annexure-2

7.

8.

Bangalore Rural District-

Notice to M/s. Onium
Plot No.6, lst floor
Doddabal

Life Science private limited ,
KSSIDC Industrial Estate,

ura Taluk Bangalore Rural District-

S1. No
1.

2.

3.

4.

5.

6.

9.

ln

11.

(
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Notice to

Y^l: 14pfr" Systems and Engineering pvt Ltd.,
#A-108, KSSIDC industrial Estate,
Doddaballapura,

Rural*S612G3

Annexure-L2

!9tice to M/s. Deer House l,ifes@
KSSIDC Industrial area, Veerapura,
Doddaballapura Taruk, Bangalore Rurar District-
56 1 203

Annexure-13

Doddaballapura

lrio_tice to Mi s. F M Teehn
3,P1ot No.B-13 & C-28,, KSSIDC Industrial Estate,

re rural district-S61203

Annexure- i 4

Bangalore Rural District-S 6 l2}s

Notice to M/s. Raison tectr
Industrial Area, Doddaballapura Taluk,

Annexure-L5

Notice to M/s. A M Trading,ffi
Industrial Estate, Doddaballapura, Bangalore
rural dist-56lZOs

Annexure-16

Notice to M/s. V S R print Pack,rruLrue Lo Lvtl s. v u K l,rlnt pack, No.B11,
KSSIDC Industrial Estate, Doddaballapura,

rural dist-56lZO3

Annexure-17

Notice to M/s. Globe CNC Tecfino
Shed No.B-4, KSSIDC Industrial area,

R-ural District -5 6 L e A.a

Annexure-18

Notice to M/s. Innovative ptast
No.C-78, KSSIDC Industrial area, Doddaballapur,

ore Rural District-S 612}g

Annexure-19

Notice to M/s.
Shed I{o.C-35,

Sri Maruthi Packaging
KSSIDC Industrial. Estate,

ore Rural District-S6l2}s

Annexure-2A

Notice to M/s. Giri Textites ffi
No.B-90, KSSIDC Industrial Estate, Veerapura,
_Doddaballapura Taluk, Bangarore Rural District-
561 203.

Annexure-21

Notice to M/s. Thashita egi@
Plot No. C-89, KSSIDC Industrial Estate,
Doddaballapura, Bangalore Rural Oist_56 1203

Annexure-22

Notice to M/s. MR TechnotogieJ-
Shed No. B- 1, KSSIDC Industrial Estate,
Doddaballapura Taluk, Bangalore Rural District-
561203

Annexure-23

19



24. Notice to KSSIDC Industrial estate
Doddaballapura Taluk, Bangalore Rural District-
561203

Annexure-24

25. The analysis
11lrre ooL L. LV.1tV&2,

17.10.2022

report of the
t o t^ Qr\o.)tat tvt4\J24s

sample Collected on
L4.LA.2A22 a:rd

Annexure-25
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Date:

LETTER OF ADMINISTRATIVE APPROVAL

Sub:- Issue of adminishative approval for initiating Criminal case against

CMC Doddaballapura for the non-compliance under the Water
(Prevention & Control of Pollution) Act, 1974-Reg.

Ref:- l. Notice issued to CMC Doddaballapura Dated: 25.08.2022

2. Board office vide its Email dated 07.10.2022 has forwarded the
Original Application OA.No.10412022 filed before the National
Green Tribunal, South Zone by Sri Girish NP v/s State of
Kamataka and others

3. Inspection of CMC Doddaballapura and Chikkatumakuru lake by
RO-Doddaballapura on I 1.10.2022 and 12.10.2022

4. Show Cause Notice issued to CMC Doddaballapura
dated:20.10.2022.

'r 5. RO Doddaballapura request to issue authorization for filing
criminal case under the provisions of Water (Prevention & Control)
Act, 197 4 dt: 21.10.2022

6. Personal Hearing was called by the RSEO, Bengaluru North on

dated:28.10.2022
*******

Regional Office, doddaballapura inspected the STP of CMC Doddaballapura,
Chikkatumakuru Lake area and Nagarakere Lake area on 11.10.2022 and 12.10.2022.

The Board office vide its E-mail dated 07.10.2022 has forwarded the Original Application
O.A.No.10412022 filed before the National Green Tribunal, South Zone, by Sri.GirishN.P.
v/s State of Karnataka and others in respect of pollution/contamination of Nagarakere Lake
and Chikkatumakuru Lake area.

Duriqgthe time of inspection of Doddaballaprua Lake by the RO-Doddaballapura observed
the following non-compliances :

o The City Municipal Council has not installed OCEMS i.e. Online Continuous Effluent
Monitoring System, Cameras at the entrance and flow meters.

o Disinfection facility is not provided.
o No safety measures provided such as railing to ponds; secure fencing to the STP area.

(

It is noticed further that there is every chance ofunauthorized entry ofpersons
with cattle, sheep etc., and there is high risk of occurrence of accident.

n$.?-d ?.39, djrnrd ioddoneril$ ADg Dgdo$g ; Our motto is tox:trn[o-- nCF;
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Further, as per the consent condition, the treated sewage shall be utilized for inigation

only, wherias, during the inspection, it was observed that City Municipal Council,

Doddaballapur is discharging the untreated/partially treated sewage into the lake

itself.
It was observed that the entire rain water is stagnated in Bar Screen Chamber area; in

and around inlet pipes; lot of weeds were grown around the inlet conduits.

The Grit Chambers are completely filled with grit. The grit was removed at the time

of inspection.
The manhole located inside the STP is over flowing.

The area is stagnated with sewage and rain water.

The aforesaid aspects show that the STP is not functioning properly and the sewage

has not been treated fully and untreated sewage is discharged directly to the lake

which has resulted in pollution/contamination of the lake.

During the time of inspection of chikkatumkuru lake following non-compliances were

observed;

The said lake is having 2 inlets. The outflow from Nagarakere lake enters the

Cikkatumakuru Lake in one inlet, and from Bashettihalli area, the sewage enters along

with the storm water through another inlet.
The overflow of Cikkatumakuru Lake would enter into the Doddatumakuru lake from

overflow weir at Southern Side of the lake.

The lake is having l l inflow drains.

Major inflow to the lake is from Arkavathi River flow from Nandi Hills. This

Arliavathi river natural nala is entering into the Nagarakere lake from northem side of
the lake.

Towards western side there are about 8 inlet drains to the lake.

o dhese inlets are carrying the rain water alongwith sewage from CMC Doddaballapura

limits.
There are missing links and unsewered area of CMC Doddabalapura.

2 inlet drains located towards Eastem side of the lake which allows rain water from

from villages and agriculture field is entering into the lake.

The Lake is having 2 outflow weirs at southern side of the lake. The overflow through

the said outflow weirs flowing through natural nala and ultimately enters to

Chikkatumakuru Lake and in turn to Hesaraghatta Lake.

r Any pollution or contamination of Nagarakere Lake would ultimately affect the

quality of Chikkatumakuru Lake and lakes situated downstream thereafter.

e Further it is observed adjacent to the storm water drain located at Madhu Mess

'D'Cross Road Doddaballapura there is entry of sewage and the same is entering into

the lake.
o From missing links/ unsewered area within the limits of CMC Doddaballapura

.. rsewage is directly entering into the lake.

In view, of the above non compliances RO-Doddaballapura requested to issue the authorization

to file criminal case against the CMC Doddaballapura vide there letter dt:21.10.2022

Meanwhile , the RSEO, Bengaluru North has called the Personal Hearing vide ref (5) and the

RSEO directed the CMC, Doddaballapura has follows:
l. Immediate steps should be taken to relocate the drainage line (37 manhole) inside

the city lake. And it has suggested that immediate action be taken to ensure that the

sewage water does not go into ilie city lake and make a separate path to join the

treatment plant.

\/

a

a

a

(i

a

o

a

o

((

182



2. In places where there is no drainage system, measures should be taken to ensure
tlat the sewage does not enter the lake, but enters the treatment plant.
The CMC has to provide 100 percent drainage system.
The location for setting up the Upgrading Tieatment Plant conforming to the
discharge standards prescribed by the Treated Sewage (Sewage) Board siould be
identified and details thereof submitted.
Details of land to use treated sewage water for agriculture should be submitted.
Survey No. at Maltahalli Village in Doddabullup* Taluk of Bangalore Rural
District to treat the solid waste generated by Municipal 

-corporation

Doddaballapur. 9.5111.52,1235412.6r/2.62 and 63li under the Solid waste
Management Rules, 2016 issued authorization by the Board on 18.04.2017 for a
period up to 31.12.2021, the Board notified the promoters of Environmental
Impact Study in the authorization dated: 14.09.2006 (Amendment Date:
0l-12.2009) is conditioned to obtain Central Environmental Clearance. In this
regard, it has been directed to obtain a letter of authorization and submit an
application for a letter of consent from the Board and told to set up a leachate
treatment plant produced by this unit.

The above action on the part of the CMC authorities is clear violation of the provisions of the
sec25126 of water Act, under section 43,44 of water (p & cp) Act,l974

In view of the above, the under signed is empowered to issue letter of administrative approval
to initiate Criminal Case as per the Board Resolution and OM dated: 24.03.2007 &
08.03.2013. Therefore, I, hereby give administrative approval and direct the Environmental
Officer, Regional Office, KSPCB, Doddaballapgp to file the Criminal case against the
IWs. C/C, Doddaballapura in the j

a
J.

4.

5.

6.

V
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punishable under Section 43 and44 of Water (pre

Dr.

Officer,
,fflce,

for

Chairman
Karnataka State Pollution

*-

under section 25126,

trol Board
-t'

-{
The Environmental

KSPCB Regional O

Doddaballapura
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